The Lok Sabha re-assembled at one minute past Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)
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MR. DEPUTY-SPEAKER: Today is the International Women's Day. There is a tradition to refer this matter
in the House. It has been done in the Upper House also. One or two Members from both the sides can
speak. Let me call Shrimati Margaret Alva to speak on it.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Shrimati Rabri Devi, who was entitled to be summoned by the
Governor to Raj Bhavan, was never called...(Interruptions)

MR. DEPUTY-SPEAKER: It is the International Women's Day and you are not allowing a lady Member even to
speak.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, my heart goes to Bihar where a lady has been deprived of her
right....(Interruptions)

MR. DEPUTY-SPEAKER: Please allow her to speak.
st Serema (e (Wvren) S AeE, feR d o o gen 1 &€ ZEum)
IUTEAE HEIGH A eI Afeen Rgw gl

&€ (aum)

SHRI VAIKO (SIVAKASI): Sir, Shri Dasmunsi has instigated the Members to create hulla gullain the
Housel!...(Interruptions)
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SHRI MADHAVRAO SCINDIA : But still you must know our views also on it ...(Interruptions) It is because we are so
charged on this particular matter, you cannot road-roll the introduction of the Bills in this way ...(Inferruptions) How
can you do this? ...(Inferruptions)

MR. DEPUTY-SPEAKER: Shri Scindia, you are a senior Member and you know the procedure about what you
should do if you want to raise objection at the time of introduction of Bills.

...(Interruptions)

SHRI MADHAVRAQO SCINDIA : Sir, there is an Adjournment Motion pending...( Interruptions) We still have not
received the decision about that ...(Interruptions)

MR. DEPUTY-SPEAKER: The issue of Adjournment Motion is already cleared.

...(Interruptions)



SHRI MADHAVRAQ SCINDIA : Sir, no. Our colleagues have tabled

an Adjournment Motion this morning and the hon. Speaker has not given his ruling on that ...(Interruptions) and yet
you are lecturing us here on...(Interruptions)

MR. DEPUTY-SPEAKER: The hon. Speaker has already disallowed that. That is what | have been told. | was not
here in the morning.

...(Interruptions)

SHRI MADHAVRAO SCINDIA : Sir, Bills cannot be introduced because the Adjournment Motion is still pending and
you have totally ignored that ...(Inferruptions) and you are lecturing on introduction of Bills ...(Interruptions)

| am very sorry to say this ...(Interruptions) Introduction of Bills is not correct ...(Interruptions)

You cannot get the Bills introduced in this fashion...(/nterruptions) Introduction stage of a Bill is also an important
stage. You cannot road-roll on this ...(Interruptions) There is an Adjournment Motion pending ...(Interruptions) our
colleagues have tabled it and the hon. Speaker has not given his ruling on that...(Interruptions)

MR. DEPUTY-SPEAKER: In the morning when the issue of the Adjournment Motion was raised, it was disallowed
by the hon. Speaker.

...(Interruptions)

SHRI MADHAVRAO SCINDIA : Sir, in spite of your allowing the laying of papers, we did not say anything
...(Interruptions) But how can you introduce the Bills ...(Interruptions) These are important Bills ...(Interruptions)
Introduction stage of a Bill is an important stage ...(Interruptions)

MR. DEPUTY-SPEAKER: In case you want to raise objections at the stage of introduction of Bills, then you know
the procedure.

...(Interruptions)

SHRI MADHAVRAQO SCINDIA : You must tell us about the Adjournment Motion of our colleague ...(Interruptions) It is
most vital ...(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, we asked for a division ...(Inferruptions) You were not prepared to
listen...(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Sir, we had asked for a division...(Interruptions)

MR. DEPUTY-SPEAKER: Will you please hear me?
...(Interruptions)
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SHRI BASU DEB ACHARIA : We demand division on this.

MR. DEPUTY-SPEAKER: Please go back to your seats.
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MR. DEPUTY-SPEAKER: Allow me to take the consent of the House for introduction.

SHRI BASU DEB ACHARIA : | am on a point of order.

SHRI RAJESH PILOT (DAUSA): This is a very important Bill. It cannot be bulldozed like this.
MR. DEPUTY-SPEAKER: | am not bulldozing anybody.

SHRI RAJESH PILOT (DAUSA): The idea is not that. The idea is that there is some resentment among the



Members of this side. They are trying to express it in a democratic way.
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MR. DEPUTY-SPEAKER: | am no one to bulldoze anybody here. | am going according to Rules. | am not bulldozing
anybody. | am no one to do it. You are not even ready to hear what | am trying to say.
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(At this stage, Shri Sukdeo Paswan and some other hon. Members
went back to their seats.)
SHRI BASU DEB ACHARIA (BANKURA): Sir, | am on a point of order.

MR. DEPUTY SPEAKER: What | have done is, | have allowed the Minister to introduce a Bill. If the Bill to be
introduced was to be opposed at the initial stage, you could have given notice. You said that | have bulldozed. | am
not here to bulldoze anybody.

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI RAM NAIK): Sir, the hon. Members are using the
words 'roadrolling' and 'bulldozing'. e ama #x & €1 # 78 #rar € F 39 veR & y= gode e anegl Usage of these
words for the Chair is very wrong. Please delete those words from the record.
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SHRI SOMNATH CHATTERJEE (BOLPUR): When Shri Vajpayee went on a hunger strike then, the House could
not function. What happened to them now? What did they do now?
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SHRI ANIL BASU (ARAMBAGH): Sir, notice for Adjournment Motion is before the House. According to the Rules of
Procedure of the House, before taking up the legislative business of the House, Adjournment Motion has to be
disposed of.

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (SHRI TAPAN SIKDAR): Sir, let us
introduce the Bill first.
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SHRI RAJIV PRATAP RUDY (CHHAPRA): Sir, you have been kind to hear whatever they said. For the simple
reason that you have been very generous, for the simple reason that you have been very kind, they are going on
accusing you. This is a heavy price for kindness....(Interruptions)

MR. DEPUTY-SPEAKER: Shri Rudy, | am on my legs.
...(Interruptions)
MR. DEPUTY-SPEAKER: Hon. Members please go to your seats. Let me hear Shri Rajesh Pilot.

...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Vijay Goel, let me hear Shri Rajesh Pilot.
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MR. DEPUTY-SPEAKER: | have said that there are some Bills to be introduced.
...(Interruptions)
SHRI RAJESH PILOT(DAUSA): We had submitted our point before the Chair.
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(At this stage, Shri Anwarul Mohammad Haque and some other
hon. Members came and stood on the floor near the Table.)
MR. DEPUTY-SPEAKER: The House stands adjourned to meet again tomorrow, 9" March, 2000 at 11.00 hours.
15622 hours

The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, 9" March, 2000/Phalguna 19, 1921(Saka).



